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provided that the non-resident interest
in such companies does not exceed 74
per cent of their total equity share
capital and that such a company has
been granted Industrial licence atter
February, 1970 under the Industries
(Development and Regulation) Act,
1951 for carrying on such activities.

The companieg so exempted are re-
quired to file a declaration with the
Reserve Bank in the prescribed form
betore 24th February, 1875. The names
of companies which are covered by the
exemption would, therefore, be knowa
only after the necessary declarations
are received and scrutinised in the Re-
serve Bank of India.

Impact of Arresi of Smugglers under
MISA,

468, SHRI S, C. SAMANTA: Wil
the Minister of FINANCE be pleaged
to state:

(a) how far the operation of Main-
tensnce of Internal Security Act
against the alleged smugglers has
resulted in saving of foreign exchange
from such countries from which the
smuggled goods originated or were
transhipped all these years;

(b) how far the remittances from
such countries in the form of legal
tender or transfer through Banks or
otherwise have increased;

(¢) the estimated amount of such
loss to India in the last few years;
and

(d) whether there is any other de-
velopment in this connection?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI PRA-
NAB KUMAR MUKHERJEE): (a) Te
the extent, the operation of MISA
Ordinance has broken the Indian links
of smugglers’ gangs and restrained
theip activities, it bay reduced ihe con-
sumption of forelgn exchange for
smuggling. The savings effected in
this way, however, cannol be aecd-
rately estimated,
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(b) Remittances through propec
banking chaunels have shown a rise.

(c) It i3 not possible to quantity the’
loss of foreign exchange in this man-
ner. However, the Kaul Committee in
their report published in 1971, had esti~
mated the outgo of foreign exchange
for various purposes, including smug-
gling to be around Rs 240 creres
annually.

(d) No, Sir.
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